<
C. A No. 3700-3712 OF 2001

| TEM No. 9 Court No. 1 SECTION XI'T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

|.A Nos.2-14 in Gvil Appeal No.3700-3712/2001

AP.SRT.C Appel lant (s)
VERSUS

REA ONAL TRANSPORT AUTHORI TY & ORS. Respondent (s)
(For early hearing)
( Wth Ofice Report )

Date : 18/ 01/2002 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTI CE Bl SHESHWAR PRASAD SI NGH

For Appellant (s)
M. G Ramekrishna Prasad, Adv.
Mohd. Wasay Khan, Adv.

For Respondent (s) M's. Madhavi Latha, Adv.
for Ms. Anjani Aiyagari, Adv.

M. T.N Rao, Adv.

M. T.V. Ratnam Adv.
M. D. Mahesh Babu, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
B I T....... T....... T....... T....... To....... J
SP2
No orders.
SP1
(N. Annapur na) (Shel l'y Sengupt a)

Court Master Court Master



